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(i) This Criminal Appeal has been filed by victim against the order of Acquitted passed by Learned 

Court of Sessions in S.T. hence, in light of order passed in Cr. Appeal (S.J.)  1281 of 2016 and 

analogous cases the present Criminal appeal appears to be not maintaible. 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 


